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give herein below the details of the assets (immovable, movable, bank balance, etc.)y of

myself, my spouse and dependants*:
A.  Details of mevabie assets _ . :
(Assets in joint name Indicating the extent of joint ownership will also have to be
given) :
S | Description | sen Spouse | Dependant-i | Dependant-3 | Dependents |
L3 Name(S! Nama _Mams | Etc Name
(i) | Deposits in
Banks, Flnancia ©e)
Institutions And = ~ ol
Nm—hnklngn 25000/ (nun/_ zgava/,_ $b,000/—
Flr_tlncial [ﬁ-DFC ) :
Companies D f_'t'é‘l')
{il) | Bonds,
Debentures and
Shares in |
companies
{iv) | Other financial 5
resiafirhy s?;tqeo $2655309)
NSS, Postal 74
Savings, LIC 2-SLAEH
Polcies ate. | DG LaMt| FST
(v} | Motor Vehicles | GRo1ETR|
(detalls of NS
make, etc.) 19%
- | APACHE- i
{vi) | Jewellery (give
U T etale of 40 sl 13 ofran 20 fram
weight and : 1, 0V, 000/
value) 149,000 /- 5,00, aoly_ /
(vil) | Other assets, -
| such as values
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non listed
companies should ba given.

* Dependant here means a person substantia

employee.
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2lsa have to be indicated]

[Mote: Properties in joint ownership indicating the extent of joint ownership will

(8.  Description

Self

“Spouss | Dependant-1
T L. Name.

Dependant-2 | Dependant-3
Name

Etc. Nama

. No.
i) | Agricuitural Land
- Location(s}
- Survey number(s)
- Extent (Total
‘measurement)
urrent m value
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16 LAWK |

Non-Agricultural Land.
~ Locatlon(s)
- Suryey number(i)
_-mmt
measurement}
m value

®
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03 LAk

iily | Bulidings (Commercial
and residential)
Locatian(s)
- Survey /door
number(s)

- Extent (TntIII
measurement)
- Current market

| value

(v} | Houses / Apartments,
ete.

- Loa_atrnn(s}

- Survey fdoor
number(s)
= Extent [Total
measurement)

- Current market
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(v} | Others (such as
interest In property)

2y a1 gh!e herein belaw the details of my liabilities / overdues to public financial

institutions and government dues:-

[Hom Plam give separars details for each Itam)
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Department (s
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(3} dues to departments.
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.daaﬂng with gnvemmgnt

| (b} dues. tﬂdeﬂaﬂments
deauaq with supphf of

daalmg with Sprty of
lectricity

(c) dues to depammnts




(d) duem o m;w:tments y
dealling with telephones L L
(e) dues to departments
- dealing with goum-nmgn;
transport {inciuding

and hel )
(f) Other dues; if any

® [0 Ir!:mme[‘r?x i!;:dhiding
‘ surcharge [Also Indicate
the assessment year upto 2023~ 2029
which Income Tax Return
filed. Giva also Permanent
! (PAN)T
(i Wealth Tax [Also
indicate the assessment
;esr upto which ]Wealth

(Hiy Sales T&x [Only in
case of propristary
Jusiness]

(iv) Property Ta Tox

GPF/CPF/PRAN No, | 110193513154 |
Gender - Eﬁ:l {WF} :

Class/Group - {ma
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